
23.03.2017            J1          FOR PRONOUNCEMENT OF JUDGMENT(APPLT. JURISDICTION)

23.03.2017

COURT NO.6 

(DIVISION BENCH-7)
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE CHANDER SHEKHAR

AT 2.15 P.M.:-

[1] WP (C) No. 1291/2017

WE THE CITIZENS THROUGH ITS SECRETARY..... Petitioner
Through: Mr. Barun Kumar Sinha, Advocate 

versus
UNION OF INDIA & ORS. ..... Respondents

Through: Mr. Rishabh Sahu & Mr. Sameer
Sharma, Advocates for respondent No.1
Mr. Sanjoy Ghose, ASC with Mr. Rishabh Jaitley, Advocate for 
respondent No.2
Mr. Sumeet Pushkarna, Standing Counsel with Mr. Siddhartha 
Nagpal,  Advocates  for  State  Election  Commission  with  Mr. 
Girish Pandey, Deputy Secretary.
Mr. Rakesh Mittal, Advocate for SDMC
Mr. G.D. Mishra, Advocate for EDMC

[2] W.P.(C) 1632/2017

SOMA RANI ..... Petitioner
Through: Mr. Rakesh Khanna, Senior Advocate
with  Mr.  Sunil  Nagar,  Mr.  Vijay  Kasana  &  Ms.  S.  Bushra 
Kazim, Advocates

versus
STATE ELECTION COMMISSION AND ORS ..... Respondents
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Through: Mr.  Sumeet  Pushkarna,  Standing  Counsel  with 
Mr.  Siddhartha  Nagpal,  Advocates  for  State  Election 
Commission with Mr. Girish Pandey, Deputy Secretary.
Mr. Sanjoy Ghose, ASC with Mr. Rishabh Jaitley, Advocate for 
GNCTD.
Mr. Kavindra Gill, Advocate for respondent No.3

[3] W.P.(C) 1710/2017 
SUBHASH SONI ..... Petitioner

Through: Mr. Puneet Singh Bindra, Mr.Aslam Ahmed & 
Mr. Sumanta Kumar, Advocates

versus
UOI AND ORS ..... Respondents

Through: Mr.  Sumeet  Pushkarna,  Standing  Counsel  with 
Mr.  Siddhartha  Nagpal,  Advocates  for  State  Election 
Commission with Mr. Girish Pandey, Deputy Secretary 
Mr. S.K. Sethi & Ms. Dolly, Advocates for respondent No.2
Mr. G.D. Mishra, Advocate for EDMC

[4] W.P.(C) 1670/2017
M. NAGARAJAN ..... Petitioner

Through: Mr. A. Maitri & Ms. Radhika Chandrashekhar, 
Advocates

versus
STATE ELECTION COMMISSION & ORS ..... Respondents

Through: Mr.  Sumeet  Pushkarna,  Standing  Counsel  with 
Mr.  Siddhartha  Nagpal,  Advocates  for  State  Election 
Commission with Mr. Girish Pandey, Deputy Secretary.
Mr. Sanjoy Ghose, ASC with Mr. Rishabh Jaitley, Advocate for 
GNCTD

[5] W.P.(C) 1906/2017 
RANVIR VATS ..... Petitioner

Through: Mr. Sanjeev Kumar, Advocate 
versus

UNION OF INDIA AND ORS ..... Respondents
Through: Mr. Arun Kumar, Advocate for respondent No.1
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Mr. G.D. Mishra, Advocate for EDMC
Mr. Rakesh Mittal, Advocate for SDMC
Mr. Sanjoy Ghose, ASC with Mr. Rishabh Jaitley, Advocate for 
GNCTD

[6] W.P.(C) 1978/2017 
HINDU-MUSLIM JAN KALYAN SAMITI (REGD)..... Petitioner

Through: Mr. Alok Shukla, Advocate 
versus

THE COMMISSIONER STATE ELECTION COMMISSION NCT OF DELHI AND 
ORS ..... Respondents

Through: Mr.  Sumeet  Pushkarna,  Standing  Counsel  with 
Mr.  Siddhartha  Nagpal,  Advocates  for  State  Election 
Commission with Mr. Girish Pandey, Deputy Secretary.
Mr. Uttam Dutt & Mr. Tarun Sharma, Advocates for respondent 
Nos.2 & 3.
Ms. Namisha Gupta, Advocate for respondent No.4.
Mr. Sanjoy Ghose, ASC with Mr. Rishabh Jaitley, Advocate for 
GNCTD

[7] W.P.(C) 2017/2017
SANJEET SINGH DABAS ..... Petitioner

Through: Mr. Yudhvir Singh Chauhan, Advocate 
versus

STATE ELECTION COMMISSION AND ANR ..... Respondents
Through: Mr.  Sumeet  Pushkarna,  Standing  Counsel  with 
Mr.  Siddhartha  Nagpal,  Advocates  for  State  Election 
Commission with Mr. Girish Pandey, Deputy Secretary
Mr.  Sumit  K.  Batra  & Mr.  Kapil  Choudhary,  Advocates  for 
respondent No.2

[8] W.P.(C) 2106/2017 
HARISH CHANDRA DHUPAR ..... Petitioner

Through: Mr.  G.D.  Parashar  &  Ms.  Parul  Singh, 
Advocates 

versus
UNION OF INDIA & ORS ..... Respondents
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Through: Mr.  Nirvikar  Verma,  Advocate  for  respondent 
No.1.
Mr. N.S. Arora, Advocate for respondent No.2
Mr. G.D. Mishra, Advocate for EDMC
Mr. Rakesh Mittal, Advocate for SDMC

[9] W.P.(C) 2184/2017 
AJAY JUYAL ..... Petitioner

Through: Mr. Mukesh Rana,  Ms. Mansi Bajaj  Ms. Aarti 
Bhalla & Ms. Jayashree, Advocates 

versus
STATE ELECTION COMMISSION ( NCT OF DELHI)

..... Respondent
Through: Mr.  Sumeet  Pushkarna,  Standing  Counsel  with 
Mr.  Siddhartha  Nagpal,  Advocates  for  State  Election 
Commission with Mr. Girish Pandey, Deputy Secretary 

[10] W.P.(C) 2189/2017 
RAKESH KUMAR ..... Petitioner

Through: Mr.  Alind  Srivastava,  Mr.  Sudeep Dey & Mr. 
Abhinav Kumar, Advocates

versus
STATE ELECTION COMMISSION AND ORS ..... Respondents

Through: Mr.  Sumeet  Pushkarna,  Standing  Counsel  with 
Mr.  Siddhartha  Nagpal,  Advocates  for  State  Election 
Commission with Mr. Girish Pandey, Deputy Secretary 
Mr. Shatrajit Banerji, Adv. for respondent No.2
Ms. Poonam Kumari, Adv. for respondent No.3 

[11] W.P.(C) 2194/2017 
RINKU KUMAR ..... Petitioner

Through: Mr.  G.K.  Kaushik  &  Mr.  Sanjeev  Behl, 
Advocates

versus
UNION OF INDIA AND ANR ..... Respondents

Through: Mr. Ripu Daman Bhardwaj, CGSC with Mr. T.P. 
Singh & Mr. Sahaj Garg, Advocates for respondent No.1
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Mr. Sumeet Pushkarna, Standing Counsel with Mr. Siddhartha 
Nagpal, Advocates for State Election Commission with Mr. 
Girish Pandey, Deputy Secretary

[12] W.P.(C) 2299/2017 
BHUPENDER SINGH CHAUHAN ..... Petitioner

Through: Mr. R.K. Gupta, Advocate 
versus

GOVT OF NCT OF DELHI AND ANR ..... Respondents
Through: Mr.  Sumeet  Pushkarna,  Standing  Counsel  with 
Mr.  Siddhartha  Nagpal,  Advocates  for  State  Election 
Commission with Mr. Girish Pandey, Deputy Secretary
Mr. Sanjoy Ghose, ASC with Mr. Rishabh Jaitley, Advocate for 
GNCTD

[13] W.P.(C) 2300/2017
MOHIT SINGH ..... Petitioner

Through: Mr.  Amit  &  Mr.  Arvind  Singh,
Advocates 

versus
GOVERNMENT OF DELHI AND ANR ..... Respondents

Through: Mr.  Sumeet  Pushkarna,  Standing  Counsel  with 
Mr.  Siddhartha  Nagpal,  Advocates  for  State  Election 
Commission with Mr. Girish Pandey, Deputy Secretary 
Mr. Ankur Chibber, Advocate.

[14] W.P.(C) 2440/2017 

HARSH VARDHAN TYAGI ..... Petitioner
Through Mr. Siddharth, Advocate.

versus
STATE ELECTION COMMISSION & ORS ..... Respondents

Through Mr.  Sumeet  Pushkarna,  Standing  Counsel  with 
Mr.  Siddhartha  Nagpal,  Advocates  for  State  Election 
Commission with Mr. Girish Pandey, Deputy Secretary.
Mr. Sanjay Dewan, Advocate for respondent No.2.
Mr. Suresh Chandra Sati, Central Government Pleader.
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HIGH COURT OF DELHI                       REGISTRAR (LISTING)
22.03.2017



23.03.2017                           FOR PRONOUNCEMENT OF JUDGMENT  (ORIGINAL JURISDICTION)

 COURT NO. 21 (OS-C) 
HON'BLE MR. JUSTICE  RAJIV SAHAI ENDLAW

                                                                                     
      AT 2.15 P.M.

22. CS(COMM) 1651/2016        PRIMERO SKILL & TRAINING PVT C.S.YADAV, PRAFUL JINDAL        
    I.A. 15902/2016           LTD                          PREM RANJAN KUMAR 
                              Vs. SELIMA PUBLICATIONS PVT                               
                              LTD & ORS                                                 
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